Annexure-8
Name of the corporate debtor: Grid Industries Private Limited
Date of commencement of CIRP : 06th March 2023
List of creditors as on: 28th March 2023

List of operational creditors (Other than Workmen and Employees and Government Dues)
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The claims have been accepted subject to the following:
The erstwhile directors are not cooperating and have not
shared/given access to the books of accounts of the
1 Metenere Limited | 3/22/2023 460,013,707 460,013,707 [Unsecured No Nil - - - - |company. For this I have moved the application for non
cooperation to the Honourable NCLT, Chandigarh Bench for
necessary directions. Thus if there is any change in the
claimed amount when verified with books of accounts, the
same shall be intimated to your office.

Total

460,013,707

460,013,707
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